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THE MINISTER OF CHEM~CALS 

AND FERTILIZERS (SHRI VASANT 
SATHE): (a) Yes,. Sir. 
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(b) The loss suffered durin.g 1981-
; .. 82 amounts to Rs. 27.44 crores. The 

accumulated losses as on 31-3-82 
stood at R's. 75.18 crores. 

(c) Indian Drugs and ~harmaceu
ticals Limited's perrormance has 
been reviewed and the company has 
J>.een asked . to,: 

(i) improve' and sltreamline the 
marketing stra:tegies; 

.; 

. (ll) ,Re-work the production 
strategy :f.or improving capacity 
utilisation based on the, pattern of 
demand; 

(iii) make efforts to capture a 
greater share of trade market and 
reduce dependence 'on institutional 
sales:; 

) (iv) Enforce .strict ec6no'mic dis-
dplin~ .and curtail non-p;odtictive 
~xpenciiiure; 

tv,) . Remove organisat:i~nal weak-
nesses; 

. , (v!t Exe~ise .. strict control on 
materialS corisumption. 
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During the Year the company 
achieved a rturn-over of Rs. 7994 
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per cent. 
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SHRI R. R. BHOLE: Sir, It is re-
ally very unfortunate. that our hom 
Minister, although he knows that 
the losses are 10 the eXtem of more 
than RB. 15 crores at the end of 
Mareh 1982, he is made to defend the 
bureaucrats and, probably,. the 
management which are absolutely 
bankrupt in performance a'S also in 
the management. 

Sir, in answer (c), Ithe Government 
appeC1!I's to have delivered a very big 
sermon .to the management by using 
the words-lto improve andstreamline 
the marketing 'strategies, improve 
the capacity utilisartlion and also the 
productiOn strartegy; they . must also, 
it is sraid by Government, make 
efforts to capture the greater share 
of trade matitet and must reduce the 
dependence On institutional sales and 
mu t curtail non-productive expendi-
fture and remoVe the o'r;g'anisatitmaJ. 
weaknesses. Sir, .this is an exercise 
in useless sermons. We really want 
the public sectors to be the leaders 
of industries. This is not the way 
to ermonise fto the managem~t. 

PROF. MADHU DANDAVATE: 
The public sectors give public advice! 

SHRI R. R. BHOLE: What is the 
capacity of Ilhe plant? I am right, 
the capacity of the Rishikesh Plant 
is 80 per cent of Durgapur P'lal1lt is 
30 per cent and of the Hyderabad 
Plan t is 68 per cenJt. 

MR. SPEAKER: Put your question. 

SHRI R. R. BHOLE: But, Sir, in 
the r ivate sector, it is more he 
maximum. What is the reason. If 

the public sector is incapable of do-
ing itj why don't you remove tlle 
management or the diredtors and do . 
somethin, else instead of sermon is-
ing .... 

PROF. N. G. RANGA: Why don't 
you wind it up? 

MR. SPEAKER: That Is an rilhb. 
You put YOUr question. 

SHRI R. R BHOLE: Sir. they are 
not able to sell their products. There 
is a ~ve inventory, if I am right, 
at &S. 29 crores, 'fhere are distrres 
sales. 

MR. SPEAKER: You pUJt . your 
questiOn. 

SHRI R. R. BHOLE: I wan t to 
know what is the rated capacity - 01 
the different plants in different areas 
as compared. to the private sector? 
Also I want to know whether rthere 
is any imported. equipment at Rishi-
lresh worth Rs. 1 crOTes which was 
purchased some time back and it is 
still lying unutilised and not fixed. 

SHRI VASANT SATHE: Sir , as to 
the sermons, I wili BlCCept the amend-
~ent and add the sermons .giv n by 
my hon. friend. 

MR. SPEAKER: Thalt is for the 
action. 

SHRI VASANT S.ATHE: The ser-
mOn given or the discourse, if you 
like, is for action. ' 

Sir, I entir~lY agree- that the criti-
cism, howsoever, strongly wordEd, 
will not be enough. The fact re~ 

mains that there has been a total 
lack of proper planning and manage-
ment in the IDP'L. (Interruptions) 
N ow, instead of crying over the split 
milk, we must identify -the causes and 
try to remove them. That is what we 
have tried Ito do and wh~t we are 
trying to do, 

SHRI R. R. BHOLE: Sir, he has 
not answered my question about the 
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rated capacity of di1f~nt planti as 
compared . to the priVllte sectors. 

SHRI VASANT SATHE: The figures 
,give by you are more or less correct. 
The plant has not been put into 
operation because, the ' other plants! 
which are already provided are not 
working; therefore we don't want to 
add one more and see that it is. not 
working. 

MR. SPEAKER: Responsibility 
hould be fixed on somebody, at 

some time. They Should be made res-
ponsiible. 

SHRI KRISHNA CHANDRA HAL-
DER: Mr. Speaker, Sir, the hon. 
Minister has just now stated. that due 
to unplanned planning (Itlterrup-
rtionp land other things. (I'4terrup-
tion) you may say, lack of proper 

. planning, tMs has been happening, 
Sir. when the priv~ seetor and 
mul1tlinationals were controllinC the 
druls and chemiCal concerns ill the 
'Counltry they were all earn.inJ huge 
profits every year. But these public 
sector undertakings are ineu..tting 
heavy 1000es. The accumula,ted loss is 
Rs. 7S erores. 

MR. sPEAKER: I think he has al-
ready answered on that. 

SHRI KRISHNA CHA RA HAL-
DER: I would like to know this: 
'What are the causes fur these heavy 
losses. May t know wheltiher Govern-
ment will institute an enquiry to 
find out those who are responsible 
for the losses? 

MR. SPEAKER: This has already 
been answered by him. 

SHRI KRISHNA CHANDRA HA~ 
DER: Sir, thOSe who are responsible 
tor the losses muSJt be · brought to 

' book. Will he institute an enquiry? 
He has not said whether he will ins-
tirln..tte an enquiry. 

MR. SPEAKER: Re-planning, he 
has said. 

SHRI KRISHNA CHANDRA HAL-
DER; I want to know whethe~ bI! 

./ 

will identity those things. I want 
to know whether he will institute lUI 
enquiry. 

SHRI VASANT SATHE: One of 
the reasons tor loss in public lector. 
undertalci'ngs bas been this: Apart from 
the management prOblems there ha 
been the lack of parity in increase of 
the prices compared to the in~rease in 
the price of inputs. The input price 
whole sale was 173 in 1975-76. It came 
to 276 in 1982-83. In 1981-82 it wa: 280 
whereas the compartive rise in p . c s 
has been only from 118 in 197'5-76 to 
160. It you have such a big gap 
in the wholesale price and input 
price what happens! In our DA 
automatically ther ia a link.age. If 
there is rise in wholesa e index t ere 
is a rise in the DA. In the structu e 
that we have. t...~ere a no pari y, ther 
is no automatic rl ~ in the price of the 
end-product, compared to the whole-
sale. This i. OM' at the reaSOId. But 
;this is applicable to all this i8 not only 
applicable to :rublie sectors. (Int"",p-' 
tiom) They are not lMin«: there are 
other ways of ,afninl. other meanS 
which they utiliSe for whiCh they al-
ways eomplain a,alnst multi-nationals 
and monopoLists and all tthat. Aflter all 
the publie sectors cannot do all this; 
public sector does not have those ad-
vantages but has all the other dlsad .. 
vantages 01. mismanagement which 
are in-built in a public sector industry 

MR. SPEAKER: Last supplemen-
tary. 

SHRI KRISHNA CHANDRA HAL-
DER: Will you institute a committee? 

SHRI V ASANT SA THE: I don't 
believe in 'head-hunting' I donot't 
believe in 'Committee'-I believe in 
action in r esults. Let us see what to 
do. I don't think like yOU, I don't go 
along with you, just to appoint a com-
mittee and wait fOr 2 years! 

SHRI BHERAVADAN K. GADHA· 
VI: Sir ~ I am very much surprise 
that ·the answer given by the hon. Mi-
nister is very >brittle. In the revised 2() 
point programme given by the Prime 
Minister it has been emphasised that 
the public sector should not make los-
ses and they should be improved by 
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implication the Minister in his answ r 
has SUggested that public sector is not 
viable in this respect and by 'implica-
tion he has suggested also that there is 
room for re-consideration 'Of such 
units being there in the public sector 
undertakingS. In the light of such ob-
servations by the hon Minister. may 
I know whether the Minister wants to 
compromise on the basic policy? 

, 

SHRI VASANT SATHE: It is not, 
for the simple reason that, as the hon. 
Member himself has stated our policy 
is to See that the public sector must 
be improved, and must have comman-
ding height. If there is mismanage-
ment that mismanagement must be 
Set right. This is what I said has to 
be done in this regard. 

MR. SPEAKER: Next ques,tion-
Mr. Parashar. 20 Minutes are 'Over . 

SHRI U. N. BAHUGUNA: Basic 
thing has been missed by the han. 
Minister. 

MR. SPEAKER!: 20 minutes are over . 
Next question. 

SHRI VASANT SA THE: You missed 
it When yOu were there. 

SHRI H. N. BAHUGUNA: You 
please read my 20-page note. In that 
note I have recorded everything. 
(Interru.ptions) 

SHRl VA~NT SATHE: Actually 
the whole collapSe started when you 
were there. 

SHRI H. N. BAHUGUNA: nead my 
papers first. (lnterruption$) 

MR. $PEA~: Next question. Mr. 
Parash r. 

pqwer to a.n4 T Direct~rate/!leau 
o I circ;les ' fOr opeJJ.inr!llp-Grad-

in ' It · Oftlc , , 

*232 PROF. NARAIN CHAND PA-
~~: Will the ~ster of CP.M-
MUNIC TIONS b pleaaeq to state: 

19. 1982 Oral Answers 12 

( ) whether the P&T Directorate or 
the Heads of Postal Circles have been 
given any powers for (i) opening Oi) 
upgrading the Post OffiCe in (i) rural, 
(ii) urban areas, in relaxation ,of the 
existing norm~ or in special circum,s-
tances; 

(tb) if ~, the nature of the pow r 
given and the relaxation allowed indi-
cating the number ot cases per year 
for which this relaxation is allowed; 

(c) whether this number is consi-
dered adequate or there i any n 
-ear greater discretion; and ,. 

(d) if so, the likely date by which 
greater relax at on would be allowed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRl VIJAY N. PATIL): (a) Heads 
of Circles have "been given powers to 
open Post Offices or upgrade Extra-
Department Post Offices to Depart-
mental status in relaxation of stan-
dard norms. 

~b) In rural areas, Post Offices may 
be opened in relaxation Of any of the 
presc:r;ibed norms and in urban areas 
in relaxation of the distance norms 
in hilly, backward and tribal areas, 
E~tra-Departmental Post Offices can 
be upgraded as Departmental offices in 
relaxation of any of the stipulated 
conditions. 

The powers are exercised by Heads 
ot Circles' p.nd are limited to 10 Per 
cent ot proposals sanctioned in each 
category eVery year: 

( c) The existing prOvisions are con-
sidered tq be adequ~t~. 

\ 

(d) 'Does p.ot arise. 

SHRl .NARAlN CHAND PARA-
SHAR: Sir, may I }mow from. the 
hon. Minister thbugh ' the po,¥.ers 
have been' del~gated to th 
Head of circles in relard' to 
10 percent of ca.s~s tor r~laxation ot 
norms for opening post Oftlces what 
about the powers' of the Directorate. 
In how many cases this percentage in 
re:spect of relaxation of norms wa 
applicab~? 




